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The 4" October 2025

No-11/N. Vi./Gathan-07/2025-3058/UD&HD. —In exercise of the powers conferred by
sections 3 (1) (a), 4, 5, 6 and 8 of the Bihar Municipalities Act, 2007 (Bihar Act, 11, 2007) (as
amended), the Governor of Bihar, after due consideration of the objections received, constitutes
Nagar Parishad, Danapur Nizamat area, within the boundaries as mentioned in column 4 of Patna
district falling under column 3 for the purposes of the said Act, the draft of which has been
previously published by the departmental notification number 1592 dated 03.06.2025 and applies
the relevant provisions of the said Act in the said areas:-

Total
Population of
SIL. Name of Name /thana no. of | Boundary (with thana no.) Area of Nagar
Urban . . . Nagar .
no included Villages of Nagar Parishad . Parishad (as
Body Parishad
per census
year, 2011)
1 2 3 4 5 6
Name of District- Patna
1 Nagar | Nagar Parishad, North- 23.14 Sq. 195564
Parishad, | Danapur Nizamat Flood Safety Dam,Ganga k.m
Danapur | Faridanpur (27), River (01,17,21,28,96)
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Nizamat | Mainpura (24), South-

Jamsaut (Part 30), Nagar Parishad, Khagaul-
Dhibra(33), Anandpur Khurd (39),
Kothwa (37), Aadampur (40),
Mustafapur (Part 36), | Lakhni Bighaha (41),
Babakkarpur (35), Badalpura(52),
Aashopur (Part 34), | Chhoti Khagaul (50),
Nasirpur(42) Mustafapur (36),
Aashopur (34),
Sandalpur (45),
Chakdaud (97),
Chhitnawa (96)

East-

Patna Canal -
Digha (01),
Sikandarpur (17),
Rukanpura (18),
Jalalpur(22),
Hadaspura(38)

West-

Danapur Usri Road-
Jamsaut (30),
Mobarakpur (26),
Chhitnawa (96)

This area will be called Nagar Parishad, Danapur Nizamat.
2.This notification shall come in to force at once.
By the order of the Governor of Bihar,
Abhay Kumar Singh,
Secretary to Government.
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